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first in the malnourished and hungry people
who number 210 million, In spite of the
claimed increase in the production of food-
grains, the number of hungry and malnours-
shed is also increasing.

This phenomenon of hunger in the midst
of plenty is due to the population explosion.
Unless we are successful in achieving zero

growth rate of population, the fruits of deve-
lopment will never reach the poor.

Success and failure of Family planning
programme is closely related to the status of
women in the society. Traditional beliefs
and undue importance to the son in the
Indian society and prejudices against and
misconception of men about vasectomy, are
the major reasons for not achieving the
desired target of bringing down the popula-
tion growth-rate. So long as such beliefs
persist, couples will continue to give birth to
a number of daughters till they get a son
and men would not come forward to
undergo vasectomy.

1 would, therefore, request the Govern-
ment to consider to award a golden card to
the couples who limit their families after
one or two daughters and also after guaran-
teeing old age security.

(vi) Need to construct dams on rivers where
floods cause a great havoc
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(vii) Need to provide stable telecommunica-

tion facilities in flood prone coastal areas of
Orissa

SHRI ARJUN SETHI (Bhadrak): The
House is well aware of the fact that the
coastal districts of Orissa are prone to floods
and cyclone almost every year., It has been
the experience in the past that in the absence
of stable telecommuncation facilites, dis-
semination of timely warning and ralief
operations have been handicapped. This
matter was brought to the notice of the
Union Minister for Communications when he
visited the State after the disastrous cyclone
in 1982, It was requested that U, H. P,
system should be provided on a number of
intra-district and inter-district routes besides
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multi-access rural radio system at different
stations. The strengtheing and expansion
of microwave system and extension of STD
facilities to places which are most vulnerable
to floods and cyclone had also been
suggested. But very little progress has been
made in processing these proposal.

Hence, I urge upon the Government at
the Centre to take urgent measures to ex-
pedite these proposals in view of urgency
and seriousness of the problem it invovles
in the form of human suffering and losses.

(viii) Need to set up a Heavy Industry in
Bihar District
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(ix) Measuers to Bring Down the Price of
Indian coffee in International Market,

SHRI D.N. PUTTE GOWDA (Chik-
magalur) : Coffec is a traditional export
commodity from India. It has earned suffi-
cient foreign exchange for the country
consistently ranging upto Rs. 400 crores, It
is one commodity which has earned the
highest export duty during the last several
years.

Now, due to non-frost conditions in
Brazil and other major coffee-growing coun-
tries, there is abundant crop and stock of
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coffee in the trading world with may be
sufficient for two to three years’ global
consumption. India (with I to 1.159
world production cannot compete with
other big producing countries who are offer-
ing very low prices and discounts to the
non-quota consuming countries, India’s
quota is just 38,000 tonnes out of India’s
production of average 1,50,000 tonnes, allot-
ted to member countries of International
Coffee Organisation. In India coffee is
sold at 509, of the cost of international
price and is almost steady since a decade.
The cost of production has gone up by
more than 3009 during the last ten years,
The coffee-growers are in financial distress,

In view of the above facts, I request
the following measures to be taken by the
Government immediately to save the coffee
cultivators : !

(1) To enhance the minimum release
price in internal market to at
least Rs.7.00 per point.

To reduce the export duty to
nominal Rs,100/-per ton to accele-
rate export to non-quota countries.

(3) To instruct the scheduled banks
through Reserve Bank to treat
coffee cultivation loans under
‘Priority’ and to charge lower
interest on all coffee production
loans.
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(4) To exempt coffee from the purview
of the proposed Ilegislation by
Government to save the Coffee

Board from State taxes,

DISCUSSION ON MOTION RE : “SIXTH
FIVE YEAR PLAN 1980-85 MID TERM
APPRAISAL"—CONTD.

MR. DEPUTY-SPEAKER : The House
will now take up further consideration of
the following motion moved by Shri Y.B.
Chavan on the 12th December, 1983,
namely :

“That this House takes note of
the “Sixth Five Year Plan 1980-85 Mid-
Term Appraisal laid on the Table of the
House on 19th August, 1983,”



